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IN THE CERNTRAL ADMINISTRATIVE TRIBUNAL,ﬁYDERAEAD BENCH

AT HYDERABAD.

0.A,No, 567 of 1997.
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Date of decision:é6th May,1997.

Between:

P. Jeevaratnam. .e - Applicant.
and

. Divisional Railway Manager,
Vijayawada Division, S.C.Railways,
Vijayawada.

. Thief Medical Director,
. South Central Railways,
Sdcunderabad

. Chief Mediczl Superint ndent,
Vijayawada Rallway Hospital,

Vi jayawads. .o .. Respondents,
Counsel for the applicant: Sri K,S.Murthy.
Counsel for the Respondents: Sri N,R.,Devraj, Standing
counsel for the Central
Government,
CORAM 2
Hon'ble Sri R, Rangsrajan, Member (A)

R

)

on*ple Sri B.S. Jai Paramesﬁyér. Member (J)

JULDGMENT. -

(as per Hon'ble Shri K. Rangafajan,Member (A)

The applicant is a Driver “"C". He ﬁiled

.A.N0.1081/95 on the file of this Bench which Was

decided on #8n=2wux 21--3--1996. As per the directions

C—

n that O.A,, the applicant was directed to attend the

ailway Hospital at B&zwada for special Mediéal test
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with G,M, 3.

It is stated that the applicant ;:ﬁé;/,/

failed in that Medical Test conducted in putsuance

of the direction in 0.A.1081/95. In the meantime by
| ‘ _

\ the Orcder dated 15--10--1996 in 0.A.No.1224/96 this

Tribunal had directed the applicant to appear for the

screening test without his prejudice to challenge(;%f;/

substantially the action of the rﬁgpondents if it

adversely affects him, However, this direction is

not very material in this case. The applicant applied

for re-medical examination by his representation

\

dated 10~-11--1986 (Annexure/kig“ IIT to the 0,A,)
;yap

\
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\

nd followe%i?y Annexure IV dated 17-3-1997 to the

A.,by way of a reminder. It is stated that his cse

has been referred to the Headquarters Hospital for

rL-medical examination and the applicant submits that

no action has been taken for re-mediC;l examination.

Py

The applicant states that the date of re-medical examination

~ latex -
was intimated to him letei/after the date of re-medical

examination was expired. Hence, hd submits that he
' - —

could not attend the re-medical examination.

This 0.,A,, is filed for a direction to the res-

pondents to order for re-medical examination of the

appﬁicant. $:>///
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Thé learned counsel for the respondents

submits that the applicant is evading to appear
for the re-medic,l examination, even though he was

informed about it. In se, he received inti-
mation for re-medicsl examination late, he should

have abproached the Authorities tn—%f’fequesting

them to fix a .suitable date instea@ of rushing to
it
this Tribunal, The learned counsel for the res-

pondents, however, states that the applicant &id not

//;hﬂigi attendéﬂgﬁhe screening test, The
L

Jearned counsel for the respondents states, that

though the applicant did not appear for the screening
test, he was offered Group "D" post which he refused
to accept even though it is not material for

consideration in this 0.A,

In the above circumstances, the following

direction is given:

“The 2nd respondent is directed to fix
CM%JM v ' .
8 suitable date foréfe—medical examination

of the applicant and inform the applicant

jz\/ at least ten dyys shead of that date . "
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With the above direction, the 0.,A,, is

disposed of at the -admission stage {tself.

No costs.
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S PAPAME SHWAR ) (R .RANGARAJAN)

MESN\I%E&V) | MEMBER (A)
el

Date: 5--5--1997,  opeAr Cgméa- :
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Dictated in open Court.
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Divisional Railway Manager, Vijayawada Division, $.C, |
Railways, Vii-vawa“da, %

Copy to:=

2. Chief Medical pDirector, S.C.Rly, Secunder bad, Iﬁ
3.. Chief Medical Superintendent, Vijayawada Railway Hospiqgl

Vi jayawada, _ H
4. One copy to sri. K.S.Murthy, advocate, CAT, Hyd. 'm
5. One copv to Sri, N.R.Devaraj, Sr. CGSC, CAT, Hyd, :“
6. One copy to Deputy Registrar(A), CAT, Hyd. N
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P One spare COopy. |
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